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Incentive package for economic growth 

 †1084. SHRI PRABHAT JHA: Will the Minister of FINANCE be pleased to state: 

 (a) whether it is a fact that the industrial production has been quite low during the last 
financial year; 

 (b) if so, the details thereof and the reasons therefor; 

 (c) whether it is also a fact that the production of capital goods has registered a sharp 
decline during this period; 

 (d) if so, the details thereof and the reasons therefor; 

 (e) whether it is a fact that the incentive package offered by Government to bring economy 
back on track has remained inappropriate or insufficient; and 

 (f) if so, the details thereof? 

 THE MINISTER OF STATE IN THE MINISTRY OF FINANCE (SHRI NAMO NARAIN MEENA): 
(a) to (d) As per the Index of Industrial Production (IIP), the rate of growth in the industrial sector 
during 2008-09 was 2.6 per cent as compared to 8.5 per cent in 2007-08. The growth in capital 
goods was 7.1 per cent during 2008-09 compared to 18.0 per cent during 2007-08. The slowdown 
in industry during 2008-09, particularly in manufacturing was, inter alia, due to the fall in exports 
caused by the global economic crisis, decline in domestic demand especially during the second 
half of 2008-09 as also rise in the cost of inputs for manufacturing during the beginning of the year 
and rise in the cost of credit. 

 (e) and (f) In order to restore the growth momentum of the industrial sector, monetary and 
fiscal measures were taken which were supplemented with sector-specific measures for exports, 
micro and small enterprises and infrastructure. While the full impact of these measures would be 
realised gradually, the Index of Industrial Production has shown some improvement from the 
average growth of 0.5 per cent during the second half of the financial year 2008-09 to 1.2 per cent 
in April 2009 and 2.7 per cent in May 2009. 

Remittance against tuition fees 

 1085. SHRI RAJEEV CHANDRASEKHAR: Will the Minister of FINANCE be pleased to  
state: 

 (a) the total number of students enrolled in Australian institutes and total remittance from 
India against tuition fees of such students annually; and 

 (b) the total forex outflow in terms of overseas students’ tuition fees and expenses? 

 THE MINISTER OF STATE IN THE MINISTRY OF FINANCE (SHRI NAMO NARAIN MEENA): 
(a) and (b) As on 31st March 2009, the total number of Indians holding student visa in Australia is 
81,690. The total forex outflow in terms of ‘education related payments’ during the last five years is 
as under: 

†Original notice of the question was received in Hindi. 
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(US $ million) 

 Year Amount 

 2004-05 642 

 2005-06 1,114 

 2006-07 1,105 

 2007-08 2,827 (PR) 

 2008-09 2,247 (P) 

PR : Partially Revised, P: Provisional 

 Remittance towards tuition fees is a current account transaction and RBI have delegated the 
powers to authorised dealers to allow remittances towards tuition fees without the prior approval 
of Reserve Bank of India. Detailed country wise break up of forex outflow in terms of overseas 
students’ tuition fees and expenses is not maintained. 

Profit making PSUs 

 1086. SHRI P. RAJEEVE: Will the Minister of HEAVY INDUSTRIES AND PUBLIC 
ENTERPRISES be pleased to state: 

 (a) how many Central Public Sector Units (CPSUs) in the country are making profit; 

 (b) the details of profit making CPSUs by unit base; and 

 (c) how much amount has been submitted by the Public Sector Undertakings (PSUs) to 
the central exchequer as a share of profit during the last three years? 

 THE MINISTER OF STATE IN THE MINISTRY OF HEAVY INDUSTRIES AND PUBLIC 
ENTERPRISES (SHRI ARUN YADAV): (a) and (b) As per Public Enterprises Survey, 2007-08, 
which was laid in the Parliament on 25.2.2009, 160 Central Public Sector Enterprises (CPSEs) 
made profit during 2007-08. The enterprise-wise details are given in Statement No. 5 of  
Volume-I of Public Enterprises Survey, 2007-08. 

 (c) During last three years i.e. 2005-06, 2006-07 and 2007-08, the CPSEs contributed an 
amount of Rs. 18443.79 crore, Rs. 22834.76 crore and Rs. 23857.88 crore respectively as a share 
of profit (dividend and dividend tax) to central exchequer. 

Recommendation of BRPSE for Burns Standard 

 1087. SHRI R.C. SINGH: Will the Minister of HEAVY INDUSTRIES AND PUBLIC 
ENTERPRISES be pleased to state: 

 (a) whether it is a fact that Board for Reconstruction of Public Sector Enterprises (BRPSE) 
has recommended that Burns Standard be transferred to Indian Railways; 

 (b) if so, the details of these recommendations; 




